NO.2045.

GOVERNMENT OF INDIA

MINISTRY OF HOUSING AND URBAN AFFAIRS

LOK SABHA
UNSTARRED QUESTION NO.2045

TO BE ANSWERED ON SEPTEMBER 22, 2020

NCRPB

SHRI VINOD KUMAR SONKAR:

SHRIMATI SANGEETA KUMARI SINGH DEO:
DR. JAYANTA KUMAR ROY:

SHRI RAJA AMARESHWARA NAIK:

DR. SUKANTA MAJUMDAR:

SHRI BHOLA SINGH:

Will the Minister of HOUSING AND URBAN AFFAIRS be pleased to

state:

(a)

(b)

(c)

(d)

(e)

Whether the National Capital Region Planning
Board (NCRPB) was set up for planning and
execution of regional development in National
Capital Territory and if so, the details thereof;

Whether the NCRPB prepares the implementation
of Regional Plan, and project plans through
participating States and if so, the details thereof;

whether NCRPB has prepared the Regional Plan,
2021 and if so, the details thereof including
present status of implementation and progress;

whether NCRPB has started the preparation of the
Regional Plan, 2041 and if so, the details thereof;

the list of major transport projects which have

been undertaken by the NCRPB during the last five
years; and
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(f) whether the NCRPB provides financial assistance
for the development projects in NCR and if so, the
details thereof including guidelines and source of
funds and other major achievements of NCRPB
during the last three years?

ANSWER
THE MINISTER OF STATE (INDEPENDENT CHARGE) OF THE
MINISTRY OF HOUSING AND URBAN AFFAIRS
(SHRI HARDEEP SINGH PURI)

(a)&(b): No, Sir.
The NCRPB was set up under the provisions of the
National Capital Region Planning Board Act, 1985, for the
preparation of a plan for the development of the National
Capital Region (NCR) and for coordinating and monitoring
the implementation of such plan. The above Act is
available at ncrpb.nic.in/acts/html.
The NCR includes National Capital Territory of Delhi and
parts of the States of Haryana, Uttar Pradesh and
Rajasthan.
The implementation of the Regional Plan is done by the
respective NCR participating States including National
Capital Territory of Delhi and the concerned Central
Ministries/ Departments.
NCRPB, however, provides financial assistance to
participating State Governments and their implementing
agencies for infrastructure projects which are in line with

the policies of its Regional Plan.



(c)

(d)
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The projects are prepared and implemented by the
constituent State Governments and their implementing

agencies and other agencies as per NCRPB Rules.

NCRPB prepared the Regional Plan 2021 which was duly
approved in its 28" Board meeting held on 09.07.2005 and
was notified on 17.09.2005.

The Regional Plan 2021 for NCR, provides for broad inter-
related policy framework for harmonious and balanced
development of the region. It lays down policies and
proposals for various sectors such as Settlement Pattern,
Economic Activity & Fiscal Policy, Transport, Power,
Water, Sewerage, Solid Waste Management, Drainage,
Irrigation, Shelter, Social Infrastructure, Heritage and
Tourism, Environment, Disaster Management, Regional

Land Use, etc.

The policies and proposals of Regional Plan are
implemented by the respective NCR participating States
including National Capital Territory of Delhi.

Yes, Sir. The preparation of Regional Plan, 2041 is in
progress. Various steps like review of Regional Plan 2021,
Stakeholder consultations, Workshops with experts and
meeting of the Core Advisory Committee (CAC) have been
conducted.

-



(e)

f
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National Capital Region Planning Board (NCRPB) does not
undertake/implement any project/scheme but only provides
loan based financial support for the projects of the NCR

Participating States and their implementing agencies.

The details of the major transport projects financed during

the last five years is enclosed at Annexure-l.

NCRPB provides financial assistance to Participating
States and their Implementing Agencies for various
infrastructure development projects like Water Supply,
Sewerage, Sanitation, Drainage, Solid Waste Management
and Roads, ROB’s Flyovers, and Power Sector etc. The
pattern of loan assistance provided by the NCR Planning
Board is 25:75; 25% being the borrowing agency’s
contribution and a maximum 75% of the project cost being
the loan from the NCR Planning Board. The guidelines and
terms & conditions for financial assistance from NCRPB

are available at http://ncrpb.nic.in/pdf files/Financial%20Guidelines.pdf.

The NCR Planning Board is providing financial assistance
to State Govts/implementing agencies, out of NCRPB fund,
set up under the section 22 (1) of the NCRPB Act, 1985.

This fund is sourced from following:

Annual Budgetary Contribution from the Ministry of
Housing and Urban Affairs, Govt. Of India;
Repayment of earlier loans;
Market borrowings;
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Loan from multilateral / bilateral agencies; and

Interest income on loans and other internal accruals;

During the last three years, NCRPB has extended financial
assistance on various infrastructure development project.
Details of projects other than those under Transport

Sector (Annexure-l) are at Annexure-il.
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ANNEXURE-I

Part (e) of Lok Sabha Unstarred Admitted Question No. 2045 for 22.09.2020 raised by Shri Vinod Kumar
Sonkar, Shrimati Sangeeta Kumari Singh Deo, Dr. Jayanta Kumar Roy, Shri Raja Amareshwara Naik, Dr.
Sukanta Majumdar and Shri Bhola Singh regarding NCRPB.

Major Transport Sector Projects funded by NCR Planning Board

(In Rs. Cr)
Implementing Date of | Estimated Loan
S.No. Name of the Projects Agency sanction Cost Sanctioned
Construction of 2 Ilane Relief Road from
Ghogripur to Haryana-Delhi Border near Hareveli
Village along the banks of Westrern Yamuna PWD (B&R)
1 Canal (WYC) falling in Sonipat District Haryana Jun-19 200.00 150.00
Project of Metro connection between Noida and | Noida Metro Rail
2 Greater Noida (29.707 km) Corporation Jan-16 5,503.00 1,587.00
Ghaziabad
Development of Six lane Elevated Road (Hindon) Development
3 in Ghaziabad, Uttar Pradesh by GDA Authority Jan-16 1,147.60 700.00
Construction of Elevated Road from Sodala Tri- Jaipur
junction to LIC Office near Ambedkar Circle, Development
4 Jaipur by JDA Authority Jan-17 225.00 168.75
Development of access controlled Kundli-| Haryana State
Manesar-Palwal Expressway section (Manesar Industrial
RD 83.320 to Palwal RD. 135.650 km) by Development
5 HSIIDC,Haryana (balance works) Corporation Jan-16 457.81 343.35
Total 7,533.41 2,949.10




ANNEXURE-II

Part (f) of Lok Sabha Unstarred Admitted Question No. 2045 for
22.09.2020 raised by Shri Vinod Kumar Sonkar, Shrimati Sangeeta
Kumari Singh Deo, Dr. Jayanta Kumar Roy, Shri Raja Amareshwara
Naik, Dr. Sukanta Majumdar and Shri Bhola Singh regarding NCRPB.

Project other than Transport funded by NCRPB in last three years
2017-2018, 2018-19 and 2019-20.

S. | Project Name Estimated Loan

No cost Sanctioned

1. | Rejuvenation of Amanishah Nallah 1,582.06 1,098.00
(Dravyavati River) including Area

Development in Jaipur City, Jaipur
Development Authority (JDA)




